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ITEM NO.36 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Ciwvil) No(s). 1394/2023

VANASHAKTI Petitioner (s)
VERSUS

UNION OF INDIA Respondent (s)

(IA No. 13953/2024 - APPLICATION FOR VACATION OF INTERIM ORDER, IA

No. 100111/2024 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 41566/2025
- APPROPRIATE ORDERS/DIRECTIONS, IA No. 257416/2023 - APPROPRIATE

ORDERS/DIRECTIONS, IA No. 80675/2025 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 78426/2025 - APPROPRIATE
ORDERS/DIRECTIONS, IA No. 203965/2024 - CLARIFICATION/DIRECTION, IA
No. 44903/2026 - CLARIFICATION/DIRECTION, IA No. 2964/2025 -
CLARIFICATION/DIRECTION, IA No. 21878/2024 -
CLARIFICATION/DIRECTION, IA No. 4570/2025 - EXEMPTION FROM FILING
O0.T., IA No. 2960/2025 - EXEMPTION FROM FILING O.T., IA No.
78423/2025 - INTERVENTION APPLICATION, IA No. 16527/2024 -
INTERVENTION APPLICATION, IA No. 44332/2025 - INTERVENTION
APPLICATION, IA No. 65447/2024 - INTERVENTION APPLICATION, IA No.
203664/2024 - INTERVENTION APPLICATION, IA No. 41559/2025 -
INTERVENTION APPLICATION, IA No. 62080/2024 - INTERVENTION
APPLICATION, IA No. 21422/2025 - INTERVENTION APPLICATION, IA No.
79540/2025 - INTERVENTION APPLICATION, IA No. 21877/2024 -
INTERVENTION/IMPLEADMENT, IA No. 107354/2024 — INTERVENTION/
IMPLEADMENT, IA No. 2959/2025 - INTERVENTION/IMPLEADMENT, IA No.
13975/2024 - INTERVENTION/IMPLEADMENT, IA No. 94024/2024 -
INTERVENTION/IMPLEADMENT, IA No. 44904/2026 - INTERVENTION/
IMPLEADMENT, IA No. 336839/2025 - INTERVENTION/IMPLEADMENT, IA No.
53222/2024 - INTERVENTION/IMPLEADMENT, IA No. 134881/2024 -
INTERVENTION/IMPLEADMENT, IA No. 24981/2024 - INTERVENTION/

IMPLEADMENT, IA No. 133828/2024 - INTERVENTION/IMPLEADMENT, IA No.
134999/2024 - MODIFICATION OF COURT ORDER, IA No. 133854/2024 -
MODIFICATION OF COURT ORDER and IA No. 203666/2024 - PERMISSION TO
FILE APPLICATION FOR DIRECTION)

WITH

SLP(C) No. 8187/2025 (IX-A)

(IA No. 96802/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES and IA No. 79779/2025 - PERMISSION TO
FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

at/ureﬂot Verified

N‘T.sﬁfrgfi%y No(s). 45781/2025 (PIL-W)

Date: 20: 4.01

16:5!

5:47|

Reason:

Diary No(s). 46817/2025 (PIL-W)



Diary No(s). 46844/2025 (PIL-W)

Diary No(s). 47865/2025 (PIL-W)
(IA No. 207717/2025 - APPLICATION FOR PERMISSION and IA No.
207718/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 48100/2025 (PIL-W)

Diary No(s). 49463/2025 (PIL-W)

(IA No. 228817/2025 - APPLICATION FOR PERMISSION and IA No.
217017/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 50416/2025 (PIL-W)

(IA No. 221165/2025 - APPLICATION FOR PERMISSION and IA No.
221168/2025 - APPROPRIATE ORDERS/DIRECTIONS)

Diary No(s). 52763/2025 (PIL-W)

(IA No. 232761/2025 - APPLICATION FOR PERMISSION and IA No.
232763/2025 - APPROPRIATE ORDERS/DIRECTIONS)

Diary No(s). 54026/2025 (PIL-W)

(IA No. 238618/2025 - APPLICATION FOR PERMISSION and IA No.
238614/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 54031/2025 (PIL-W)

(IA No. 238624/2025 - APPLICATION FOR PERMISSION and IA No.
238623/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 55954/2025 (PIL-W)

W.P. (C) No. 118/2019 (PIL-W)

W.P.(C) No. 115/2024 (PIL-W)
(FOR EXEMPTION FROM FILING O.T. ON IA 41957/2024)

C.A. No. 381-382/2025 (XII-B)

Diary No(s). 32452/2025 (PIL-W)

(IA No. 144825/2025 - APPROPRIATE ORDERS/DIRECTIONS and IA No.
192520/2025 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)

Diary No(s). 38374/2025 (PIL-W)

(IA No. 164051/2025 - APPLICATION FOR PERMISSION, IA No.
164020/2025 - CLARIFICATION/DIRECTION, IA No. 164053/2025 -
EXEMPTION FROM FILING O.T. and IA No. 167400/2025 - INTERVENTION
APPLICATION)

MA 1382/2025 in W.P.(C) No. 1394/2023 (PIL-W)

(IA No. 179143/2025 - CLARIFICATION/DIRECTION and IA No.
191394/2025 - CONDONATION OF DELAY IN REFILING / CURING THE
DEFECTS)



Diary No(s). 41575/2025 (PIL-W)
(IA No. 205464/2025 - APPLICATION FOR PERMISSION and IA No.
180551/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 42533/2025 (PIL-W)

(IA No. 189287/2025 - APPLICATION FOR PERMISSION, IA No.
188190/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 182800/2025 -
CLARIFICATION/DIRECTION and IA No. 213199/2025 - PERMISSION TO FILE
ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

Diary No(s). 46181/2025 (PIL-W)
(IA No. 201120/2025 - APPLICATION FOR PERMISSION and IA No.
201116/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 46353/2025 (PIL-W)
(IA No. 201342/2025 - APPLICATION FOR PERMISSION and IA No.
201341/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 46855/2025 (PIL-W)

(IA No. 204153/2025 - CLARIFICATION/DIRECTION, IA No. 204145/2025 -
CLARIFICATION/DIRECTION and IA No. 204155/2025 - CONDONATION OF
DELAY IN FILING)

Diary No(s). 47015/2025 (PIL-W)
(IA No. 205104/2025 - APPLICATION FOR PERMISSION and IA No.
204360/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 47366/2025 (PIL-W)
(IA No. 206305/2025 - APPLICATION FOR PERMISSION and IA No.
206306/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 47388/2025 (PIL-W)
(IA No. 206355/2025 - APPLICATION FOR PERMISSION and IA No.
206356/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 47856/2025 (PIL-W)
(IA No. 208359/2025 - APPLICATION FOR PERMISSION and IA No.
208360/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 48098/2025 (PIL-W)
(IA No. 211224/2025 - APPLICATION FOR PERMISSION, IA No.
210140/2025 - CLARIFICATION/DIRECTION and IA No. 210142/2025 -
CONDONATION OF DELAY IN FILING)

Diary No(s). 48359/2025 (PIL-W)
(IA No. 214402/2025 - APPLICATION FOR PERMISSION and IA No.
217821/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 48761/2025 (PIL-W)

(IA No. 211574/2025 - APPLICATION FOR PERMISSION, IA No.
211592/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 211554/2025 -
CLARIFICATION/DIRECTION and IA No. 211557/2025 - EXEMPTION FROM
FILING O.T.)



Diary No(s). 48909/2025 (PIL-W)

(IA No. 213490/2025 - APPLICATION FOR PERMISS
213488/2025 - CLARIFICATION/DIRECTION and IA No.
CONDONATION OF DELAY IN FILING)

Diary No(s). 49260/2025 (PIL-W)

(IA No. 214855/2025 - APPLICATION FOR PERMISS
214856/2025 - CLARIFICATION/DIRECTION and IA No.
CLARIFICATION/DIRECTION)

Diary No(s). 49776/2025 (PIL-W)
(IA No. 218430/2025 - APPLICATION FOR PERMISSION
218468/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 49811/2025 (PIL-W)
(IA No. 218480/2025 - APPLICATION FOR PERMISSION
218481/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 49898/2025 (PIL-W)
(IA No. 218493/2025 - APPLICATION FOR PERMISSION
218494/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 52650/2025 (PIL-W)
(IA No. 233076/2025 - APPLICATION FOR PERMISSION
231902/2025 - MODIFICATION)

Diary No(s). 52787/2025 (PIL-W)
(IA No. 232871/2025 - APPLICATION FOR PERMISSION
232872/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 52852/2025 (PIL-W)
(IA No. 233061/2025 - APPLICATION FOR PERMISSION
233064/2025 - APPROPRIATE ORDERS/DIRECTIONS)

Diary No(s). 54342/2025 (PIL-W)
(IA No. 240215/2025 - APPLICATION FOR PERMISSION
240209/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 54344/2025 (PIL-W)
(IA No. 240504/2025 - APPLICATION FOR PERMISSION
240503/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 54361/2025 (PIL-W)
(IA No. 245312/2025 - APPLICATION FOR PERMISSION
240436/2025 - CLARIFICATION/DIRECTION)

Diary No(s). 54363/2025 (PIL-W)
(IA No. 243580/2025 - APPLICATION FOR PERMISSION
240521/2025 - APPROPRIATE ORDERS/DIRECTIONS)

Diary No(s). 54390/2025 (PIL-W)

(IA No. 242165/2025 - APPLICATION FOR PERMISSION
242164/2025 - CLARIFICATION/DIRECTION)
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Diary No(s). 55328/2025 (PIL-W)

(IA No. 247434/2025 - APPLICATION FOR PERMISSION, IA No.
245396/2025 - APPROPRIATE ORDERS/DIRECTIONS and IA No. 245769/2025
- EXEMPTION FROM FILING O.T.)

Diary No(s). 57022/2025 (PIL-W)
Diary No(s). 57372/2025 (PIL-W)

Diary No(s). 58246/2025 (X)
(IA No. 29683/2026 - STAY APPLICATION)

Diary No(s). 61358/2025 (PIL-W)
Date : 01-04-2026 These matters were called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Petitioner(s): Mr. Sanjay Upadhyay, Sr. Adv.
Ms. Eisha Krishn, Adv.
Ms. Mansi Bachani, Adv.
Mr. Shubham Upadhyay, AOR
Mr. Anubhav Anand, Adv.

Mr. Nirav R. Mishra, Adv.
Mr. Pradhuman Gohil, Adv.
Mrs. Taruna Singh Gohil, AOR
Mr. Rushabh N. Kapadia, Adv.
Ms. Taniya Bansal, Adv.

Mr. Pulkit Khanduja, Adv.

Mr. Tarun Gupta, AOR

Mr. Ishaan George, AOR

Dr. Rukma George, Adv.

Mr. Sumit Kumar Siddharth, Adv.
Mr. Archit Jain, Adv.

Mr. Ashhab Khan, Adv.

Mr. Aman Ahluwalia, Adv.

Dr. Abhishek Manu Singhvi, Sr. Adv.
Mr. Rajnikant Reddy, A.A.G.

Ms. Devina Sehgal, AOR

Mr. Srikanth Varma Mudunuru, Adv.

Mr. Kunal Vajani, Adv.
Mr. Kartikey Bhatt, AOR
Mr. Mandeep Singh, Adv.

Mr. Karan Khetani, Adv.
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Mallika Agarwal, Adv.
Sahil Monga, AOR

Amit Kumar Singh, Adv.
Arijit Bardhan, Adv.
Rashmi Singh, AOR
Aman Pathak, Adv.
Shivangi Pradhan, Adv.

A.R. Takkar, Sr. Adv.

A. Venayagam Balan, AOR
Shriya Takkar, Adv.

Manan Takkar, Adv.
Santhanalakshmi, Adv.

Madhavi Divan, Sr. Adv.
Shreyash Bhardwaj, Adv.
D. Bharat Kumar, Adv.
P. D. V. Srikar, Adv.
Nimish Arjaria, Adv.
Aman Shukla, Adv.
Shireesha Sharma, Adv.
Sawan Datta, Adv.
Bhoumik Nayyar, Adv.
Umesh Kumar Yadav, Adv.
Aishani Narayan, Adv.
Priyanshi Goel, Adv.
Yatika Gupta, Adv.

M. Chandrakanth Reddy, Adv.
Gopal Jha, AOR

Kush Chaturvedi, AOR

Shyam Divan, Sr. Adv.
Mahesh Agarwal, Adv.
Arshit Anand, Adv.
Shashwat Singh, Adv.
Vidisha Swarup, Adv.
Manavi Agarwal, Adv.
Ritesh Pattnaik, Adv.
Ameesha Malhotra, Adv.
Naman Agarwal, Adv.
E. C. Agrawala, AOR
Dwevanshi, Adv.

Nishanth Patil, AOR

Srishti Agnihotri, AOR
Harish Vasudevan, Adv.

Tara Elizabeth Kurien, Adv.
Kritika, Adv.

Anchal Kanthed, Adv.



Mr. P.S. Raman, Advocate General
Mr. P. Wilson, Sr. Adv.

Ms. Purnima Krishna, AOR

Mr. M.F.philip, Adv.

Mr. Karamveer Singh Yadav, Adv.
Mr. Apoorv Malhotra, Adv.

Mr. Togin M. Babichen, Adv.

Mr. Lokesh Krishna, Adv.

Mr. Aditya Ojha, Adv.

Mr. Goutham Bhaskar, Adv.

Mr. Saran Raghunandhan, Adv.
Mr. Aravind, Adv.

M/S. K Ashar & Co., AOR

Mr. Tushar Mehta, Solicitor General
Mr. Shovan Mishra, AOR

Ms. Bipasa Tripathy, Adv.

Mr. Shlok Luthra, Adv.

Mr. Nidhesh Gupta, Sr. Adv.
Mr. Anand Varma, AOR
Ms. Apoorva Pandey, Adv.

Mr. T.V.S. Raghavendra Sreyas, Adv.
Mr. A Yogeshwaran, Adv.

Ms. Poongkhulali B, Adv.

Mr. Naveen Hegde, AOR

Mr. Pralhad Paranjape, Adv.
Mrs. Pragya Baghel, AOR
Ms. Tirtha Pawar, Adv.

Mr. Yuvraj Kashyap, Adv.

Mr. Kunal Vajani, Adv.

Mr. Shukla Samit Dilip, Adv.

Ms. Saakshi Saboo, Adv.

Ms. Vaibhavi Bhalerao, Adv.

M/s Trilegal Advocates On Record, AOR

Mr. Ninad Laud, Adv.

Mr. Saurabh Kulkarni, Adv.

Ms. Ishani Shekhar, Adv.

Mr. Dcosta Ivo Manuel Simon, AOR

Mr. Tushar Mehta, Solicitor General
Mr. Brijender Chahar, A.S.G.

Mr. Pawanshree Agrawal, AOR

Ms. Aakriti Goel, Adv.

Ms. Kriti Jain, Adv.



For Respondent (s)

Ms.

Mr.
Mr.
Ms.
Mr.
Mr.
Mr.
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Mr.
Ms.
Ms.
Ms.
Ms.
Ms.
Ms.

: Mr.

Ms.
Mr.

Mr.
Mr.
Mr.
Mr.
Mr.

Mr.
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Kamana Divya Sree, Adv.

Naveen Kumar, AOR

Ujjawal Kumar Rai, Adv.
Isha Baloni, Adv.
Sudhanshu Pathak, Adv.
Rishabh Chaudhary, Adv.
Lakshay Singh, Adv.

Nidhi Singh, Adv.

Shrijeta Pratik, Adv.
Pragya Prachi Pandey, Adv.
Prabhat Sejwar, Adv.

Gopal Sankaranarayanan, Sr. Adv.
Vanshdeep Dalmia, AOR

Natasha Dalmia, Adv.

Anisha Jain, Adv.

Shambhavi Singh, Adv.

Prerna Cheema, Adv.

Trisha Chandran, Adv.

Shourya Dasgupta, Adv.

T.V.S. Raghavendra Sreyas, Adv.
A Yogeshwaran, Adv.
Poongkhulali B, Adv.

Naveen Hegde, AOR

Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR
Shrirang B. Varma, Adv.
Bharat Bagla, Adv.

Aditya Krishna, Adv.

Tushar Mehta, Solicitor General
Aishwarya Bhati, A.S.G.

Gurmeet Singh Makker, AOR
Ketan Paul, Adv.

Ruchi Kohli, Adv.

Rajat Nair, Adv.

Kanu Agrawal, Adv.

Rohan Gupta, Adv.

Aishwarya Bhati, A.S.G.
Bhagyashree Raj, Adv.
Sonali Jain, Adv.

Abhinav Aggarwal, Adv.
Ketan Paul, Adv.

Moulik Shrivastava, Adv.
Gurmeet Singh Makker, AOR

Satyajit A. Desai, Adv.
Sachin Singh, Adv.



Mr. Pratik Kumar Singh, Adv.
Mr. Shashank Upadhayay, Adv.
Mr. Madhur Duggal, Adv.

Mr. Sanchit Agrahari, Adv.
Mr. Parth Johri, Adv.

Ms. Anagha S. Desai, AOR

Mr. Vinay Navare, Sr. Adv.

Mrs. Rucha Pravin Mandlik, Adv.
Mrs. Rucha Praveen Mandlik, Adv.
M/S. S-legal Associates, AOR

Mr. Balbir Singh, Sr. Adv.

Mr. Shukla Samit Dilip, Adv.

Ms. Saakshi Saboo, Adv.

Mr. Naman Tandon, Adv.

Ms. Vaibhavi Bhalerao, Adv.

M/s Trilegal Advocates On Record, AOR

Mr. Nidhesh Gupta, Sr. Adv.
Mr. Anand Varma, AOR
Ms. Apoorva Pandey, Adv.

Mr. Anil Kumar Verma, AOR
Mr. Kunal Mimani, AOR

Mr. Sandeep Sudhakar Deshmukh, AOR
Mr. Nishant Sharma, Adv.

Mr. Ankur Savadikar, Adv.

Mr. Kartik Sharma, Adv.

Mr. T. V. S. Raghavendra Sreyas, AOR
Mr. A. Karthik, AOR

Mr. Tushar Mehta, Solicitor General
Mr. Brijender Chahar, A.S.G.

Mr. Pawanshree Agrawal, AOR

Ms. Aakriti Goel, Adv.

Ms. Kriti Jain, Adv.

Ms. Kamana Divya Sree, Adv.

Mr. Gopal Sankaranarayanan, Adv.
Mr. Vanshdeep Dalmia, AOR

Ms. Anisha Jain, Adv.

Ms. Shambhavi Singh, Adv.

Ms. Prerna Cheema, Adv.

Ms. Trisha Chandran, Adv.

Ms. Shourya Dasgupta, Adv.

Ms. Manisha Ambwani, AOR

Mr. R. Venkataramani, Attorney General
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K. Raghavacharyulu, Adv.
Kailash Pandey, Adv.
Ranjeet Singh, AOR
Krishna Yadav, Adv.
Sanjay Kumar, Adv.
Yamika Khanna, Adv.
Chitvan Singhal, Adv.
Raman Yadav, Adv.

Anshula Vijay Kumar Grover, AOR
Mayuri Raghuvanshi, AOR

Aditya Soni, AOR

Aaditya Aniruddha Pande, AOR

Charanya Lakshmikumaran, AOR
L Badri Narayanan, Adv.
Yogendra Aldak, Adv.

Tamanna Sharma, Adv.

Pranav Mundra, Adv.

Neha Choudhary, Adv.

Nitum Jain, Adv.

Medha Sinha, Adv.

Swastik Mishra, Adv.

Atreya Gc, Adv.

Nandini Gore, Adv.
Sonia Nigam, Adv.
Karanjawala & Co., AOR

Srishti Agnihotri, AOR
Harish Vasudevan, Adv.

Tara Elizabeth Kurien, Adv.
Kritika, Adv.

Anchal Kanthed, Adv.

Tarun Gupta, AOR

Anuj Bhandari, AOR
K Ashar & Co., AOR

Tushar Mehta, Solicitor General
Vipul Ganda, Adv.

Kunal Cheema, AOR

Ishan Upadhaya, Adv.

Sakshi Panwar, Adv.

Shubham Chandankhede, Adv.
Rushabh Tripathi, Adv.

Kritika Gakhar, Adv.

Raghav Deshpande, Adv.

Rushda Khan, Adv.
Siddhant Kohli, Adv.
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Mr.
Ms.

Mr.
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Mr.
Mr.

Mr.
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Ms.
Mr.

Kaustabh Bhattacharjee, Adv.
Garima Jain, AOR

Prabhat Ranjan Raj, AOR
Anil Kumar, Adv.

Gunjesh Ranjan, Adv.
Anshala Verma, Adv.
Abhishek Kumar Gupta, Adv.
Prakash Kumar Mangalam, Adv.

Mahesh Agarwal, Adv.
Arshit Anand, Adv.
Vidisha Swarup, Adv.
Ameesha Malhotra, Adv.
Naman Agarwal, Adv.

E. C. Agrawala, AOR

Pallav Mongia, AOR

Sanjay Upadhyay, Sr. Adv.
Eisha Krishn, Adv.

Mansi Bachani, Adv.
Shubham Upadhyay, AOR
Anubhav Anand, Adv.

Mahesh Agarwal, Adv.
Arshit Anand, Adv.
Vidisha Swarup, Adv.
Ameesha Malhotra, Adv.
Naman Agarwal, Adv.

E. C. Agrawala, AOR

Vipin Sanghi, Sr. Adv.
Karan Bhosale, Adv.

Neha Bhosale, Adv.

Anuja Divadkar, Adv.
Laveena Tejwani, Adv.
Yashwant Singh, Adv.
Shivangi Bhatawdekar, Adv.
Siddharth Chavan, Adv.
Satya Kam Sharma, AOR
Karan Bhosale, Adv.

Karthik S.D., AOR

Tushar Mehta, Solicitor General

Devadatt Kamat, Sr. Adv.
Nishanth Patil, AOR
Rohit Sharma, Adv.
Arijit Dey, Adv.

Bhumi Agrawal, Adv.
Abhishek Gupta, Adv.
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Mr.
Mr.
Mr.

Mr.
Mr.
Mr.

Awanish Gupta, Adv.
Nikhil Purohit, Adv.
Jatin Lalwani, Adv.

Ram Narayan Mohanty, Adv.
Umesh Kumar Shukla, Adv.
Pritam Singh, Adv.

UPON hearing the counsel the Court made the following

ORDER
1. Arguments heard.
2. Order reserved.
3. Written note, of not more than two pages, may be filed by the

parties within one week.

(NITIN TALREJA)

ASTT. REGISTRAR-cum-PS

(PREETHI T.C.)
ASSISTANT REGISTRAR
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